
87 Written Answers        [RAJYA SABHA ] to Questions 88 

 

Agreement with  a foreign firm for con-
structing Janata Fiats 

1310. SHRI B. SATYANARAYAN 
REDDY: 

PROF. C. LAKSHMANNA: 

Will the Minister of URBAN DEVE-
LOPMENT be pleased to state: 

(a) whether it is a fact that Delhi 
Development Authority has signed an 
agreement with a firm in Denmark for 
constructing  20,000  Janata  flats; 

(b) what are the details of the agreement 
about price, delivery schedule, amount to be 
paid to the contractor and foreign exchange 
involved; 

(c) what is the rate per sq. foot agreed to 
the firm and the present rate per sq foot for 
constructing the Janata fiats in the country; 

(d) whether it is also a fact that this 
agreemrnt has been signed without calling for 
tenders; and 

(e) if so, what are the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(51HRI DALBIR SINGH): (a) No, Sir. 

(b) to (e) Do not wise, 

Changes in the Master Plan for Delhi 

1311. PROF. C. LAKSHMANNA; Will 
the Minister of URBAN DEVELOP 
MENT be pleased to state: 

(a) whether it is a fact that there is 
any proposal under Government's con 
sideration to bring changss in the Delhi 
Master  Plan;  and 

(b) if so, what are the details thereof 
and the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP 
MENT (SHRI DALBIR SINGH): (a) 
Yes, Sir. Extensive modifications in the 
Master Plan for Delhi (1962—82) have 
been proposed by the Delhi Development 
Authority and are being processed as per 
Delhi Development Act 1957, as amended 
from time to time. 

(b) Details are being worked out. The 
modified plan is an exercise in perspective 
planning upto the year 2001. 

Rise  in  price  of  skimmed  milk powder 
and butter oil 

1312. PROF. C. LAKASHMANNA: 
Will the Minister of AGRICULTURE be 
pleased to state; 

(a) whether Government are aware that the 
price of the imported donated skimmed milk 
powder and butter oil had been rising steadily 
leading to the rise in price of baby food 
which is prepared from the skimmed milk 
powder and butter oil; 

(b) what are the names of the countries 
from which skimmed milk podwer and butter 
oil are being imported and the cost per Kg. 
thereof and the cost per Kg. at which it is 
made available to the consumers;  and 

(c) whether Government are taking 
steps to contain the prices of these com' 
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modifies to male these available at cheaper 
rates? 

THE MINISTER OF STATE IN THE 
DEPARTMBENT    OF   AGRICULTURE 
AND COOPERATION  (SHRI YOGENDRA 
MAKWANA);  (a) The issue price of gift 
commodities     such as skim milk powder, 
butter oil     of the Indian Dairy Corporation 
has incerased over the years, but the allotment 
of milk powder for the manufacture of infant 
milk food has been discontinued by it from the 
calendar year 1982. 

(b) The  Indian    Dairy      Corporation 
(IDC) is receiving gift supplies of skimmed 
milk powder    (SMP) an butter oil from  
European     Economic     community (EEC) 
meant for dairy development programme and,    
therefore, there is no cost involved in the     
receipt  of these commodities.     The current      
issue price of S.M.P. and butter oil out of 
I.D.C's pooled stock (received as gift and 
procured indigenously)     is  given      in the 
enclosed statement. 

(c)  The   Government  is  not  exercising 
any price control on these commodities. 

  


